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(viii) Introduction ol new systems 
with improved iacilities and sophist- 
icated equipment to enable quicker 
passenger clearance through security 
customs,  immigration,  etc.; 

(ix) Computerisation of ticketing 
and reservation system; 

(x) Introduction of regular round- 
the-clock ushersV'May I help you" 
service at the four international air- 
ports to provide 'on the spot' assist- 
ance to passengers; and 

(xi) Construction of modern ter- 
minal building and banning the 
entry of visitors to the Arrival 
Lounge and other facilitation areas, 
to alleviate congestion at important 
airports. 

These facilitation measures are con- 
stantly reviewed by Committees at 
various levels to bring about co-ordin- 
ated improvement in the standards of 
efficiency, courtesy and discipline. 

Textile mills run by the National 
Textile Corporation 

•126. SHRI HUSEN DALWAI: WUl 
the Minister of COMMERCE be pleas- 
ed to state: . 

(a) what is the number of textile 
mills (State-wise) at present run by 
the National Textile Corporation; 

(b) how many bales of finished tex- 
tiles were lying in the National Tex- 
tile Corporation godowns (mill-wise) 
on the 31st December, 1983 and 31st 
March, 1984 and their respective 
values; 

(c) whether it is a fact that the 
National Textile Corporation mills 
often go in for distress sale below cost 
price in order to reduce the inven- 
tories; 

(d) what are the losses incurred by 
each mill under the National Textile 
Corporation during the period 1st 
'January, 1983 and 31st March, 1984 
by sale of Janta cloth and other varie- 
ties; 

 

(e) whether it is also a fact that the 
National Textile Corporation mills 
produce textile materials without first 
ascertaining the market demand; and 

(f) whether the National Textile 
Corporation have done any market re- 
search arrangement to study market 
demand first and then produce such 
materials which are readily saleable 
so that there is no loss and there is 
no unsold inventory? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
P. A. SANGMA): (a) There are 103 
nationalised textile mills under NTC, 
out. of which IOI are in production. 
State-wise break-up of these iOi mills 
is given in the enclosed Statement I 
(See below). 

In addition, there are 22 taken-o,ver 
mills, which are at present being run 
by NTC. 

(b) According to available informa- 
tion, a Statement showing the quantity 
of yarn and cloth in the NTC mills as 
on 31st December, 1983 and 31st March 
1984 with their respective values is 
attached. [See Appendix CXXXI, An- 
nexure No. 21]. 

(c) No, Sir. However, sales of non- 
controlled cloth are made on prevail- 
ing market prices, which are in most 
cases lower than the cost price. 

(d) The mill-wise profit/loss of NTC 
mills for the years 1982-83 and 1983-84 
is given in enclosed Statement II 
(See beloio) 

(e) and (f) No,, Sir. The major part 
of NTC's production relates to con- 
trolled cloth, supplies to, Government 
departments and export orders, which 
is in conformity with exact demands. 
In regard to the remaining production 
it is produced in consultation with 
agents/dealers, who are appointed 
throughout the country and are fully 
conversant with the demand at any 
particular time of the year. However, 
separate market research has not been 
undertaken so far. 
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